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der of  miPllion t na n� fhs 

we have d a trget of 14.� 
jon ones. the vious rade nd 
co �,riPll aciviie1 which e tbing 
n etw n the wo countri, nicate 
that we are epanding our rade re
Pllations. • 

de  etween Da nd Cha 

3. S UR1 DI EEP SINGH BHU
URIA: WiPllPll the M ister of COME URCE 
be pPlleased to state what was the posi
tion of rade between India and China 
during the Pllast tree years? 

THE MINISTEUR OF COMMEURCE 
AND ST NCL AND MINES (SHURI 
PURANAB M KHEURJEE): BiPllateraPll 
trade with China was resumed from 
June 19. During the years 19-8 
and 198-9 eports to China were of 
the order of URs. 193 Jakhs and URs. 2143 
1akhs respctivey. Imports from China 
during the same years amounted to 
URs. 9 Iakhs and URs. 11 Pllakhs res
pectivePlly. 
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SHURI PURANAB MUKHEURJEE: Th, 
items of import from China are inc 
mercury, tin, suPllphur, newsprint. 
coing coaPll, etc The items of eport 
from Ind1a are �he�Pllac, sugar, iron and 
steePll, power generating equipment, 
roPllPlling stock, machine tooPlls, iron ore. 
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S U N B JU : I do 
noPll �  wht pa � b  ie 

our oPllc, n Plld. w; e 
n g o PllpoVe oir  wh 
aPllPll tie nei;hours inetutPllg diina. 

we are etnding it to te 
merciaPll and other actiities. 

S I HANNAN MONCL AH: What is 
the net pPllnning of the dovemmnt 
to epPllnd trade rePllations with China 
in future? 

SHURI PURANAB M KHEURJEE: As I 
have mentioned, in the mater of 
trade ePllations, we echange informa
tion, we have dicusions, identify the 
areas, identify the commodities. In 
that fashion, we epand our trade. 

SHURI DIGVIJAY SINH: Is thcr� 
any proposaPll of the Government to 

echange trade dePlleg�tion; between 
the two countries? 

SHURI PURANAB MUKHEURJEE: Just 
not at the moment 

SHURI CIIITTA BA U: Is 1t a fact 
that dc1( gation )f FICCI and somPllA' 
other 01 ganisat1ons of cmpPlloy�rs and 
mdustriaPlli;ts have visited China and 
that they have come out with a repoi t 
that there is a ,·a;t potentiaPll for e
pam,10n of trade bet°\ een the rudia ani 
ChmaA'A' Has such c,1ort b-t n cce1v
A'd by the Govenment? If 
thPr that report ha, been con�1derA'd 
by the Governme,1t and what roncrcttA' 
action h1s been taken Uu, hehaPllfA'? 

SHURI PURANAB °\UKHEURJEE: We 
are awar-that certain dePllegations havp 
v1�itcd China. In fact, when we gr·t 
the report from them we wiPllPll take 1t 
into account A I h�ve mentioned jn 
the cont�t of our des1rc to epand 
the commercia1 and economic activi
ties, we wouPlld Pllike to have such su�
gstion9 from various bodies 
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AV NA  3, 1902 (SAKA) 

SHBI P ANAB M U U:  r, 

the hn. em r has miunder 14 
it. In rePPlly to the question as to what 
are the commodities e hanged et. 
ween the two coun-ies, Pll me°\tPllond 
sugar. That does not mean that sugar 

is eported this year from India o 
China. So far as the current yearA'• 
eport is concrned, the hon. Member 
is aware that we have banned aPllPll 
eport. 

on sioaPll • e  uty e ach 

y 

•0. SHURPll K. AM URTHY : WiPllPll 
the Minister of FINANCE e pPlleasd 
to stae: 

(a) the considerations that weighed 
with Gove ment to aPllPllow the non
mchanised smaPllPll sector of mach 
industry to enjoy concessionaPll ecise 
duty of s. 14.0 per gross when with 
the imprt of an automatic card board 
match-bo manufacturing macine 
the processes are mechanised; and 

(b) the steps proposed to be taken 
for bringing this sector aPllso at pr 
with tPlle mechanised sector so far u 
ecise Pllevy is concerned? 

T E MINISUR  OF FINANCE 
SHURI UR. A TA AMAN): (a) and 

(b) No Pllicence has been given for the 
i�rt  of any automatic crd boad 
match-bo manufacturng machine. 

Ecise duty i9 Pllevied ater taking 
into account a number of factors Pllike 

diference in cost of production, the 
impact on prices and on consumption 
etc. There is no propoaPll under con
sideration of the Gove ment or 
bringing the non-Pllchni d smaPllPll 
setor at par• with the mechanised 

oor in mater f Pllevy of e e 
duty, 

� K. A URT Y : Mr. 
e �,  Sr� the hon. nce  ins

very much awre of the eist
ng p iion of the middPlle sctor� that 
is, the non-mechnied ector etter 
tan me. Since he happened to be 
our Indutries n ister for a 1ong time 
in our Stat-, he knows the poition 
better than me n regard to the 
non-�chanised ector. But in his 
repPlly, he hs statd that the ecise 
duty is Pllevied ater taking into acco
unt a num r of factors ike dfrence 
n the cot of poduction, the impact 
of prices and conimption. 

Sr, it is a wePllPll-nown fact that this 
non-mchanied sector is sing cheap 
Pllaour and chiPlld Pllabour and the cost 
of production is comparativePlly Plless 
than even the cottage sctor. The 
other thing is about the impact o 
prices. The non.mchan ed sctor 
which is epcted to pay URs. 14.0 p. 
er gross as duty, s sePllPlling a match
bo for 20 paise. At the same time, 
the cottage match manufcturers are 
sePllPlling it at 12 paise per bo whereas 
the mechanised sector which is e
pected to pay ecie duty of URs.  .20 
P. per gross is sePllPlling at the rate of 
18 paise per O. o, the hon. innce 
Minister houPlld giv, serious attention 
to the impact of prices. In view of 
the serious ituation ariig out of the 
price impact, may I rquest the hon. 
Finance Minister to come forward and 
set up a committee to go into the 
functioning of the  non-mechanised 
cto r and save the cottage match 
industry from the inroads of the mid
dPlle sector? 

SHURI UR. VENKATAURA AN: Sir, 
the hon. Member has dePllivered a 
Budget speech. 

MUR. SPEAKEUR: Yes, it Pllooks Pllike 

that. 

SHURJ UR. VE KATAURAMAN: Actu

aPllPlly he was pPlleading for a variation 

in the ecise duty. As far as the 

three eCtor -the viPllPllage sector, . the
 

idPll e sector and the mechn1�1 r t• I aector are concerned, the dfered ia 




